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MR. CHAIRMAN: You may have a different discussion on this. ...(Interruptions)..

Mr. Narayanan, you ask your supplementary.
Plan to improve quality of education

*229. SHRI C. P. NARAYANAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has any plan to improve quality of education especially
with reference to mother tongue, Mathematics, Science and English; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KNSHWAHA): (a) and (b) A Statement is laid
on the Table of the House.

Statement

The Right of Children to Free and Compulsory Education (RTE) Act, 2009 lays
down the duties of the appropriate Government and the local authority to ensure that
good quality elementary education conforming to norms and standards is provided,
that curriculum and courses of study are prescribed in a timely manner, and that
teachers are trained. In order to focus on quality education, the Central RTE Rules
have been amended on 20th February, 2017 to include reference on class-wise,
subject-wise Learning Outcomes. The Learning Outcomes for each class in Languages
(Hindi, English and Urdu), Mathematics, Environmental Studies, Science and Social
Science up to the elementary stage have, accordingly, been finalized and shared with
all States and UTs. These would serve as a guideline for States and UTs to ensure

that all children acquire appropriate learning level.

In pursuance of the decision taken in the meeting of the Central Advisory Board
of Education (CABE) on 25.10.2016 and suggestions from States and UTs, the Central
Government is proposing suitable amendment to the provision of no-detention as laid
down in Section 16 of the RTE Act, 2009.

Under the Centrally Sponsored Scheme of Sarva Shiksha Abhiyan (SSA), the
State Governments and UT Administrations are supported on several interventions to
improve teaching standards, including regular in-service teachers’ training, induction
training for newly recruited teachers, training of all untrained teachers to acquire
professional qualifications through Open Distance Learning (ODL) mode, recruitment
of additional teachers for improving pupil-teacher ratios, academic support for teachers
through block and cluster resource centres, continuous and comprehensive evaluation

system to equip the teacher to measure pupil performance and provide remedial action
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wherever required, and teacher and school grants for development of appropriate
teaching-learning materials, etc. For the year 2016-17, 10% of SSA funds have been

clearly earmarked for quality interventions.

Additionally, the Central Government, supports States and UTs on early grade
reading, writing and comprehension, and early Mathematics programmes through a
sub-programme of SSA namely ‘Padhe Bharat Badhe Bharat’ (PBBB) in classes-I
and II. Further, the Government has launched Rashtriya Aavishkar Abhiyan (RAA)
Programme on 09.07.2015, inter alia, as a sub-component of Sarva Shiksha Abhiyan
and Rashtriya Madhyamik Shiksha Abhiyan (RMSA), to motivate and engage children
of the age group from 6-18 years in Science, Mathematics and Technology through
observation, experimentation, inference drawing, model building, etc. both through

inside and outside classroom activities.

In order to provide quality education to students at the secondary level, various
interventions are funded under the RMSA, a Centrally Sponsored Scheme. These
include provision for: (i) Appointment of 1 head teacher and 5 teachers (2 language
teachers, 1 science teacher, 1 social science and 1 maths teacher) for every new/
upgraded secondary school, (ii) Additional teachers to improve Pupil Teacher Ratio,
(iii) Induction and in-service training for Principals, Teachers, Master Trainers and
Key Resource Persons, (iv) Maths and Science kits, (v) Lab equipments, (vi) Special
teaching for learning enhancement, (vii) ICT facilities in schools, (viii) Introduction
of vocational education component at the secondary level and (ix) Activities under

‘Unnati’ project for improvement in English language skills.

The Central Board of Secondary Education has decided to make X Board
Examination compulsory from the academic year 2017-18. It has also introduced a
uniform system of Assessment, Examination and Report Card for classes VI-IX that

would prepare the students to face the challenge of Class X examination.

Further, for improving the quality of school education, the School Standards and
Evaluation framework, known as ‘Shaala Siddhi’ has been launched by NUEPA, to
enable schools to evaluate their performance in a more focused and strategic manner

and to facilitate them to make professional judgments for improvement.

SHRI C. P. NARAYANAN: Sir, I thank the hon. Minister for giving a detailed
reply. Our country is very backward in general education, or, school education. Out
of 148 countries, we were at 126th place a couple of years back. You have given
details regarding the SSA and RMSA and all that. But in different States, we have

got different levels, quantity-wise and quality-wise, of enrolment in the schools as
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well as the quality. So you are prescribing uniform standards which, of course, they
should maintain. But, if you insist on uniform standards in minor details, the States
will find difficulty in various areas. So, my question is, will the Ministry of Human
Resource Development be giving some leeway to the States to attack the problems
they have at hand? You also have to review these things year-wise as to whether

they have done it properly. Will such a thing be done in this matter?

N IUg FERE: HESY, A S B I I &9 (R ¥ WEHd ©
o ot @t Rafa - 8kt ® 8k 89 org=t difenft &1 9910 99T S9&T T
it g €1 et iferel 31 & & forg o off e forg v €, e IR § SR
H oft FeF far T 7, SUH § AR 99 W 3IUE B9 {6 il AR S no
detention policy @t &1 7, ITH &A1 9l WA B FolTdh % a1 ST oF 3iR
R ITh STT-3AT GoId oIl IHF IR R, ATT-3AT wcd H  Ifehie
AT 9 T8 H&T P no detention policy review BIFT ATRY, SHAG! FHATE BT BT
PO B AT 1 I8 B8 ¢ [$ I Fol- a1 B AID] WA T 3R §HD IMER
R B9 o VISl b HUR VIS BT IRard fhar & 5 wrsg & fedfis= o 5 no
detention policy H S9®T IlTd HRAT & AT SHD! 3 SRY IGT | 39 a¥E, &AA
fafe T @1 91 SRR & WY H IATs 7, b TeHT-3TeT ICTH B ATTTIDhT
3R 3@ gRFRARY & a9 & &9 v &

SHRI C. P. NARAYANAN: Sir, my question was also regarding the teaching

of language, Mathematics and English. Now in our country, in various States, we

find that both in English and Mathematics, the general level is very poor. As far
as English is concerned, one thing is that we have to teach that language in the
way it is being taught. It should not be taught in the way in which either Hindi
or Malayalam is taught because the whole structure of sentence and all that will be
different in English language. So, my question is, will the teaching of English be
done in such a way that the students are trained to speak in English and to write
in English? What we are now doing is, ‘parroting’ that is to make students learn
by heart. I was also a teacher. That is why I am saying it. Instead of parroting, the

individual student should be guided to express herself.
MR. CHAIRMAN: Thank you.

SHRI C. P. NARAYANAN: Along with that, in Mathematics also, generally, in
all countries, Mathematics is a difficult subject. So, I want to know whether we can
teach it in a particular way in which it will be intelligible to students. There are
various ways of doing it. I don’t want to go into details. I want to know whether

this will be done to help students.
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At IUg FeERE: TEIGY, AT GG T A-IAe Feolded & IR H =
Jad Bl gl T SR & Y STel & IS 9918 §1 B8 wed 1 89R I8 "I
goiae” & ddY § veided QU &, R S@eR g9 ANl A el "SR deiee” &
foU orelre far 81 PR @IS e SFAN-afHiT & g srem | W $© &rar g,
T ...(aY). ..

SHRI C. P. NARAYANAN: Their quality is very poor. ...(Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)...

3t SUg HeEmE: ol U WRE T, SUI B WEAd ol Ul AT ©RIG
el s &, UIa<l ©RIG B I YAl U8el | I 8! gl A0 G Bl H Far

ITEAT g b 99 ¥ BRI TR I 8, TR g w31 S 7 gg shRmefea fomm
TeTE #A Sff 5 89 9 MY iR a1l iRl ®1 el 39 a1d & ol g
ScRd BT © 6 F@ifere! Tdherd Hl dfls SMY 3R ST B YUK Bl ... (FaEH)...

sft e vl WX, A UeH BT SR Sl ¢ W@ 8, I VN HAI BT UI-UF g
T Bl ...(FaE)....

it yumafer: el ATEd, Wil Y 98 S-yl ...(IaHT ). ..

it e T TR, U9 7 B QIR A T IR T W B2 ...(HAU)....
MR. CHAIRMAN: Please. ...(Interruptions)... Please. ...(Interruptions)...
3t IUS HYEET: P MR W ...(FIU)... HEIGI, ...(TIEM)...
#t |UAf: M9 YA ATl ... (AYH)... Please. ...(Interruptions)...

it eV Tl TR, U U BT SR § S| ... (FGEF)....

MR. CHAIRMAN: No, no, please. Precious time is being lost in this.

...(Interruptions)... Please.

N U HETET: WEEY, IS WK, 96 WRA" M W[4 e AE F agd
A TS off 81 S Class-| 31X Class-ll & §&d 8, S8 mother tongue & X
H %, local language % R | HET dl local language god B ARG UTd, $fterer B
A 9T¢, Mathematics P31 IRg UTY, 9P fIY Tab FeT AISHT 8, S I &l 2l

SHRI P. BHATTACHARYA: Sir, the Sarva Shiksha Abhiyan, was a unique
programme of the UPA Government. But nowadays, during the reign of the NDA
Government, particularly the BJP Government, we have seen two very important
things. One, teachers of the Sarva Shiksha Abhiyan are not getting their salaries

properly. You may say that that depends on State Governments. But my submission
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to you very clearly is that the Central Government certainly has something to do
with this matter. Their pay scales have to be properly indicated by the Government
of India. If we do not do this thing, then, how can we fulfill the requirements of
the teaching standards? You have mentioned here that teaching standard is included

in the regular service teachers’ training.

# SUg FoEmET: AeIed, SIaR Bl fBa salary fidl, I8 State Subject B, §HH
B9 AT interfere &1 B Ahd o .(FaYH)... W, TR 8H SHH interfere BT o
Al AR e W 39 IR 9T ST fh State Subject ¥ 31T interfere X I8 B
T8 ITRT BT AYBR & 3R I8 IR & SR B ...(TILH)...

MR. CHAIRMAN: Please. ...(Interruptions)... Please sit down.

ﬁ@?w:ﬂw%mmﬁsalarymmﬁﬁﬁw%ﬁ3??‘1?3
I Y financial support B B, <ifp b SR &I fhd=l salary 31 8, I8 89 I&l
A g & B Fqhdl

1. IR SfeAT: A= FHafg i, I8t o) |d R s af ==t &
B! 81 I8 ISl $% GRER Bl g 3R W SRR B BT B TR ARBN B!
1o a1 9l S fRrm ¢ Sy Ry U €, SH 39 WReR 3R ¢ Rl &1 §
T BT, 31 No Detention Policy & R # MY &8l 8, P! 7d, 9 aI 3iR AP,
A9 OM &1 — 39 UGR & S (g €, S99 o U 81 T 81 $9d WIF W)
A e =Y fb g9 YR B @qer o) g1, O g8 odlen & a7 fed
DI M A&l ST S| AR 9 e § SR H ¥g quel dredl g b aw d fha wd
e s # ol fa gaRIRT iR ierd Aredfie wpd § gdd & fay fea
gERIRT BT WaeT fhar T 82

3 IS HIETRT: TR, G-RIN B (S ALY AW DI a8 H fysrar fear s
3l g8 fScd AR U 78l B, H A 9<® Pl 98 918 § < gl

DR. K. KESHAVA RAO: Sir, if the answer is to be believed — because there
are seven issues that need to be answered then, one can say that this Government
gives the highest recognition. Under the RMSA Scheme, 1 would like to know what
the ratio of funding is. That is number one. Number two, if the ratio is full, then,
of the entire secondary education, fifty per cent would be sponsored and funded by
the Central Government under your scheme. You explain that, because this is very
vaguely written here. They say they would give five teachers, all the equipment,
teaching aids, the wherewithal, the training programme. If that is so, from tomorrow
every State would close down its secondary school and upgrade all their primary
schools and elementary schools so that you start paying for them. Am I right to

say that?
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# IUg FeERE: TS, A S B ARG Fel 78] 8| qAIg qe T o
ST 18] ® 6 ISdl Bl RMSA & HIEgH A 6 ratio § < € I H S T
méﬁ?ﬁﬁéomoa?ratioﬁéﬁ%l@?‘[@ﬁ%regular teachers BNl &, IHD
3flTaT RMSA 3 3Tl 9 3R e e ¥ & ot o 4 89 < <d &

S1. %. BYE WG AT RMSA DI 91 DI, Iqd fSced &l g1 a1 I 3717 f$eed
dRTTl 594 fe@mn 1 § % 3R upgrade g1 @1 UiE S oMY 311 A1 ol ¥ &
EIEGR] ¥pol, BY elementary school, HE Tp o DI FAST BB A upgrade BT BT
9 T < It would be totally funded by you; that would be the easiest method.
RERCIRCIIC ]

Protecting interests of Tamils in Sri Lanka

*230. SHRI D. RAJA: Will the Minister of EXTERNAL AFFAIRS be pleased

to state:

(a) whether Government's attention has been drawn to the recent United Nations
report raising serious concern about the delay in addressing the allegations of war
crimes and in meeting other promises Colombo made when it co-sponsored a resolution
at UN Human Rights Council in 2015;

(b) if so, the details thereof; and

(c) what steps are being taken by Government to take up the matter with the

Government of Sri Lanka in order to protect the interests of Tamils there?

THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATI SUSHMA SWARAJ):
(a) to (c) A Statement is laid on the Table of the House.

Statement

(a) to (c) During the UN Human Rights Council (UNHRC)’s 34th Session from
27 February — 24 March, 2017, the Report of the Office of the United Nations
High Commissioner for Human Rights (HCHR) on Sri Lanka has been presented
before the Council. This report assesses the progress made in the implementation of
UNHRC resolution 30/1, on promoting reconciliation, accountability and human rights
in Sri Lanka between October, 2015 and January, 2017. On that basis, the HCHR
has identified efforts that need to be taken to achieve progress in the reconciliation
and accountability agenda to which the Government of Sri Lanka has committed by
agreeing to be the co-sponsor of the resolution that is tabled before the UNHRC.
The HCHR also advocates for the Government of Sri Lanka to continue meaningful

consultations with relevant stakeholders on transitional justice and the reform agenda,



